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This case .'L'S posted for
P‘wreporting compliance. Mg. U. Das.
" learned Addl. C.G.S.C.'for the
respondents has plaved before us

a copy of the order dated 8.6.2005
an& submitted that direction issu-
:edhby.thls Tripunal - has already
been“"édnpliedwith; Mr. A. Ahmed,
learned counsel for the applicant
submits that the order-. has been
complled wlth.'Hence, 0.A. is
plosed. ' o '
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- No. N, 21(601),SE(Co-ms.)/cwcm'o/xouzoos/,q_o R Dated: o % f a6 I

Y

‘GOVERNMENT OF INDIA

- CENTRAL PUBLIC WORKS DEPARTMENT -
OFFICE OF THE SUPERINTENDING ENGINEER ' "
: COORDINATION CIRCLE (ER)" ;
2" MSO BUILDING, N1ZAM PALACE, 177" FLOOR, -
234/4 AJ.C. BOSE ROAD, KOLKATA — 20.
. ,. ‘ TEL: (033) 2287-7416. FAX NO. (033) 2281-3183.

e

(o)
L~
v

OFFICE ORDER NO 38 OF 2005/SE(CO-ORD)ER

In view of Honble CAT, Guwahati Bench order dated 27/05/05 against OA.
No.116/2008, ADG(ER),CPWD Kolkata is pledsato declde the transfer/posting  of following

AssLt.Enginear(C) In partial imodification of T.0.n0.21(601)/5L(Co-urdn)ER/CPWD/Kol/2005/
374 dL. 13.05.05 In public tnterest with iImmediate effect. '

SLNo,

Name of AC) [ From T T e " T Rematks
__;_.Sl‘iyii'}lt.;-__". e eem . — o
i T.K.Deorl --GCDfGuwahatl | DCSD-11/Doom Vice Shri L.Dutta.
| HQ:Tura | Dooma under
R B N 1 AAWD/Guwaliatd

‘Note: Sh.L.Dutta, AE(C) will 1ake over the charge of DCSD-I/Doom Dooma from
Sh.L.R.Patir, AE(C)vide T.O. of cven 10,554 dt.ug/09/04,

Sh.L.R.PatinAE(C) will take over the charge of KCSD-1I/Khatkhatl under
KCD/Khatkhati vide T.0. 10,25 of 2005/5E(Co-ord)ER issued vide even no.374
dt.13.05.05. ' S

Other Lerms B cunditions will remalin same,

[

Superintending Engineer,Coord(ER)
Copy lo: '

1.DG(W),CPWO,Nirman Bhawan,New Delht,

2.ADG(ER),CHWO,Nizam Palace,Kol-20.

3.CE/NEZ,CPWD,Shillong. :

4.Concerned Superintending Engineers under NEZ,

5.Concerned Execulive Enginecrs under NEZ.

0.HonDic CAT, Guwahati Bench thiough SE/ACC-11,CPWD,Guwahatl. It disposes Lhe ‘
representation d1d.23,03.05 of ShT.K.Deorl, AE(C) as per order passed by the Hon'ble CAT,
Guwahali Bench on 27/05/0% against O0.A.No.118/2005.

7.Person concerned Unough their controlling ofticer.

B8.Regronal Secretary, CPWD Engineers’ Assadiation, Kol.

Supcrintending Englneer,Coord(ER)

o ) !
3



AV

ro. s . . .
B B T T IR T U S Y ¥
’ Lo, )

TV A :
fea sy SERTES Y R
C‘;*-l""‘ Junangy ARV 5 R !'—'.‘[

. 2 6 MAY200:
' %ﬁ?ﬂ&'ﬁ'\ ey 1§

INTHECENTRALADMI&S' RS NVES A L

GUWAHATI BENCH, GUWAHATL

(AN APPLICATION UNDER SECTION 19 OF THE CENTRAL
ADMINISTRATIVE TRIBUNAL ACT 1985)
" ORIGINAL APPLICATIONNO. [/ & oOF 200s.

Shri Tapan Kumar Deori

...Applicant
~Versus-

The Union of India & Others
...Respondents

LIST OF DATES AND EVENTS:

13-12-1971 - Applicant was appointed as Junior Engineer in Central Public
Works Department and posted at remote place of Arunachal
Pradesh.
1987 Applicant was promoted to the post of Assistant Engineer and
posted at Mumbai from Assam.
18-02-2005 The Office of the Respondent No.5 issued an Office

Memorandum No. 21(7)/SE(Co-ordn.)/ER/CPWD/Cal/2005/151
Dated 18-02-2005 regarding posting / transfer in the grade of
Assistant Engineers (Civil / Electrical) of Eastem Region
Circulation of longest stayee list for the year 2005-06.

23-03-2005 The Applicant submitted representation before the Respondent
No.5 to retain him in the present place of posting at Tura or to
give him choice place of posting to his nearest home town i.e.
Doomdooma.

05-05-2005 The Executive Engineer (Admn) Assam Central Circle-L,
C.P.W.D. forwarded the representation of the Applicant dated 23-
03-2005 before the Superintending Engineer (Co-ordn.) Circle in
reference to his Office Memorandum dated 18-02-2005.

13-05-2005 The Respondent No.5 issued the Office Order
No.21(601)/SE(Co-ordn.)JER/CPWD/KOL/2005/374 Dated 13-
05-2005 without considering the representation of the Applicant
and also by violating the C.P.W.D.MANNUAL Volume-I. Hence
this Original Application filed by this Applicant before this
Hon’ble Tribunal for seeking justice in this matter.
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* IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, _ ° é

GUWAHATI BENCH, GUWAHATL

Pj

(AN APPLICATION UNDER SECTION 19 OF THE CENTRAL ~ §

ADMINISTRATIVE TRIBUNAL ACT 1985) G
ORIGINAL APPLICATIONNO. |(£€  OF 2005.

BETWEEN

Shri Tapan Kumar Deori,

Son of Late Bagaram Deori

Assistant Engmeer, "

Tura Central Sub-Division-II,

Central Public Works Department,
. Tura, P.O.-Tura, Meghalaya

... Applicant
-AND-

1. The Union of India represented by the
Secretary to the Government of India,
Ministry of Urban Affairs,

Nirman Bhawan, New Delhi-110011.

2. The Director General Works,
Central Public Works Department,
118-A, Nirman Bhawan,
New Dethi~ 110011.

3. The Additional Director General of Works
(ER), Central Public Works Department,
Nizam Palace, 17™ floor,
234/4 AJC Bose Road,
Kolkata-20.

4. The Chief Engineer (NE Zone)
Central Public Works Department,
Dhankheti, Cleves Colony,
Shillong-3, Meghalaya.
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5. The Superintending Engineer,
Central Public Works  Department
Coordination Circle (ER),
2P MSO Building,
Nizam Palace, 17" floor,
234/4 AJC Bose Road,
Kolkata-20.

6.  The Superintending Engineer,
- Central Public Works Department,
Assam Central Circle-I1,
R.G.Baruah Road, Guwahati-5.
...Respondents

DETAILS OF THE APPLICATION PARTICULARS OF THE
ORDER AGAINST WHICH THE APPLICATION IS MADE:

This application is made against the impugned Office Order
No.21(601)/SE(Co-ordn.)/ER/CPWD/KOL/2005/374 Dated 13-05-2005
issued by the Respondent No.5 by which the Applicant has been posted
to Guwahati from Tura (Head Quarter) and the Applicant is also seeking
a direction from this Hon’ble Tribunal to Respondents to give him -
choice place of posting at nearest his home town i.e. Doomdooina as he
is going to be retired on Superannuation on 31% August 2007 as per
C.PW.D. MANUAL Volume-I ot to retain him at Tura.

JURISDICTION OF THE TRIBUNAL:

. The Applicant declares that the subject matter of the instant
application 1s within the jurisdiction of the Hon’ble Tribunal.

LIMITATION:

The Applicant further declares that the subject matter of the
instant application is within the limitation prescribed under Section 21 of
the Administrative Tribunal Act 1985.

FACTS OF THE CASE:
Facts of the case in brief are given below:

4.1) That your Applicant is a citizen of India and as such he is entitled
to all rights and privileges guaranteed under the Constitution of India. He
is now aged about 58 years.



4.2) That your Applicant begs to state that he was appointed as Junior
Engineer in Central Public Works Department on 13-12-1971. He was
posted at remote places of Arunachal Pradesh. There after he was posted
at different places of State of Assam. He was promoted to the post of
Assistant Engineer in the year 1987 and he was posted at Mumbai. After
successful completion of his tenure at Mumbai he was reposted to State
of Assam. Now he is serving as Assistant Enginéer, Tura Central Sub-
Division, Central Public Works Department, Tura(*A )

43) That your Applicant begs to state that the office of the
Respondent No.5 issued an Office Memorandum No.21(7)/SE(Co-
ordn.)/ER/CPWD/Cal/2005/151 Dated 18-02-2005 regarding posting /
transfer in the grade of Assistant Engineers (Civil / Electrical) of Eastern
Regioﬁc %hcdaﬁon of longest stayee list for the year 2005-06. In the
above said Memorandum Para-1 & 2 it has been stated, “A list of longest
stayee Assistant Engineers (C & E) at Eastern Region has been prepared
and is enclose for wide circulation. Objections, if any, to the readiness
list are also invited which may be sent to this office through proper
chanmnel so as to reach by 15-03-2005 positively. The Assistant Engineer
may note the depending upon their tum and the requirement, they may
be transferred from their present place of posting any time during the
year. In order to give a chance to a Assistant Engineer for selecting a
place of posting of his choice of minimum 3 (three) stations which may
be sent to this office through proper channel”

It is to be stated in the said longest stayee list Paragraph-6 of
Assistant Engineer (Civil) under CE/NEZ (Posted outside Kolkata in
NEZ). Your Applicant name is in Serial No.9.

Amnexure-A is the photocopy of Office Memorandum
No.21(7)/SE(Co-ordn./ER/CPWD/Cal/2005/151 Dated "18-02-
2005.

4.4) That your Applicant begs to state that the above said Office
Memorandum dated 18-02-2005 (At Annexure-A) which was sent to the
Applicant ’egmvtvl‘le Executive Engineer, Guwahati Central Division,
Guwahati-21 on 15-03-2005 i.e. the last date of sending choice place of
posting by the Assistant Engineer to the Respondent No.5 ie. the

FA

M



®

Superintending Engineer (Co-ordination) Circle at Kolkata. Due to delay
of receiving the said Office Memorandum, the Applicant vide his letter
dated 23-03-2005 through proper channel requested the Superintending
Engineer (Co-ordination) Circle at Kolkata to allow him to retain his
present place of posting as Assistant Engineer, Tura (Meghalaya) Central
Sub-Division, CP.W.D. under Guwahati Central Division, C.P.W.D. for
one more financial year i.e. 2005- 06. Further it was also stated if it is not
possible he may be considered for posting at Doomdooma (Assam),
which is nearest to his home town. Surprisingly the Executive Engineer
(Admn.) Assam Central Circle-]I C.P.W.D.Guwahati-21 forwarded the
Applicant representation vide Office Order No.8(3)/ACC-1/E/726 Dated
05-05-2005 to the Superintending Engineer (Co-ordn.) Circle in
reference to his Office  Memorandum  No.21(7)/SE(Co-
ordn.)/ER/CPWD/Cal/2005/151 Dated 18-02-2005. Meanwhile the
Respondent No.5 has issued the impugned Office Order
No.21(601)/SE(Co-ordn.)/ER/CPWD/KOL/2005/374 Dated 13-05-2005.
In the said Office Order dated 13-05-2005 in Serial No.32 your
Applicant was posted from Trua to Guwahati without considering his
representation regarding choice place of posting or retention at his
present place of posting at Tura (Meghalaya). It may be stated that
Executive  Engineer  (Admn)  Assam  Central  Circle-],
C.P.W.D.Guwahati-21. ‘

Annexure-B is the photocopy of Applicant’s Representation
dated 23-03-2005 through proper channel. B

Annexure-C is the forwarding of Representation of the Applicant
dated 23-03-2003 by the Executive Engineer (Administration),
Assam Central Circle-I, C.P.W.D. Guwahati on 05-05-2005
before the Respondent No.5.

Amnexure-D is the photocopy of transfer order No.
No.21(601)/SE(Co-ordn.)/ER/CPWD/KOL/2005/374 Dated 13-
05-2005.

4.5) That your Applicant begs to state that, he is now aged about 58
years and he will be going on retirement on Supernuation after 2 (two)
years of his servicee. The CP.WDMANUAL Volume-I (Staff,



Establishment, Organisation and office procedure) has given some
guidcline regarding Transfers and Postings of Gazetted Engimeering
Services. In the said guideline Paragraph-7 (I & J) it has been stated “The
Officer in the grade of Assistant Engineers and above and equivalent
who have alicady completed 55 years of age arc not gencrally posted to
hard areas. The Officers who are due to retire on superannuation within 2
(two) years are not ordinarily disturbed from their existing station of

posting ualess they themschves want to change near their hiomic town,

Annexure-E is the photocopy of Extract of Guideline regarding
transfors  and  -posting  of Assistant Engimoors by
CP.WDMANNUAL  Volume-I (Staff, Establishment,
Organisation and Office procedure).

4.6) That your Applicant begs to state that, the Respondents have
doprived himx -t get & -choice place of posting as per Office
Memorandum dated 18-02-2005. In the said Memorandum it has been
clearly stated the concerned Assistant Engineers may give a choice of
nmmmum 3 (hree) stations which may be sent to the office of the
Respondent No.5 i.e. Superintending Engineer (Co-ordn.) ER, C.P.W.D.
Kolkata through proper channel and to be reach latest by 15-03-2005.
But sarprisingly the said meno was seat to the Apphicant fromr the
Guwahati office to Tura the present posting of the Applicant on the last
date i.e.1503-2005. The Applicant immediately sent his representation
through proper chanircl to the Authority rogarding his <hoiee place of
posting and also for retention at Tura (Meghalaya) but the Authoriiy
concern forwarded the said representation to the Respondent No.5 t.e.
e Superitending Engtiocr (Co-ordn) ER, on 05-85-2005. From ﬂrc
above it is very clear that the Authority concemed has neglected and
willfully delayed the matter of the Applicant, only to deprive him to get
*his Tegitumate claim. As such finding o other altermative your Applicant
is compelled to approach this Hon’ble Tribunal for seeking justice in this
matter.

4.7  That your Applicant begs to state that he all along carried out his
transfor onders without any protest. o owenr did mot -protest about s
transfer to Mumbai which is far away from his native place. He even
served in hard area like Arunachal Pradesh for many years. He has

o



rendered his devoted and sincere service to all concerned. He 1s now

~aged-about 58 yeass aud ic-is cutitled: for choice place-of posting’ fcarids

home town i.e.Doomdooma, Assam. Moreover due to negligence and
lapse in the part of competent authority your Applicant could not place
liis chioico place of posting beforetlc Respotident No. 5 i time:

48) That your Applicant begs to state that his widow mother who is

| aged-about 82 years is suffering from frorold age aitment and staying

alone at Applicant’s native place. The mother of the Applicant is in need
of constant medical treatment and care. The Applicant also at the verge
of his retiremient ‘wants to scitle perm&nmtiy*aﬂﬁs*mﬁw town to leada
peaceful future life.

49) That your Applicant begs to state that action of the respondents

arc illogal, arbitrary, malafide amd-also not sustainable beforc ﬁlC"CYC':\"If

law as well as in facts.

4.10) That your Applicant begs to state that the Respondents have

violated the Officc Memorandum of Govermnrent of India regarding’

choice place of posting and also retention of the Applicant at the same
place till his date of retirement.

4.11) That your Applicant submits that he has got reason to believe that

“the R&SmeiCﬁtS arc- rosorting the colorable cxcrcisc of power to

accommodate their interested persons in their favourable place.

~ 4.12) That your Applicant submits that the action of the Respondents is
‘it violation of the fundamcntal rights guarantecd under the constitution

of India and also in violation of principles of natural justice.

4.13) That your Applicant submits that the action adopted by the

Respondents in casc of the applicant is nnpropcr, mala fide; illegal and

without jurisdiction.

4.14) That your Applicant submits that he has been punished by the

Respondents by not considering his choice place of posting ncar his

home town nor retention at the same place of positing till his retirement.

N
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4.15) That your Applicant submits that it is not possible for him to

2

gain scttlc in-a new placc which is far away from his homc town at the

verge of his retirement.

4.16) That this application is filed bonafide and for the interest of

GROUNDS FOR RELIEF WITH LEGAL PROVISION:

5.1) For that, due to the above reasons narrated in details the action of

the Rospondents is in prima facic illogal, malafide, arbitrary and without

. jurisdiction. Hence the Impugned Office Order dated 13-05-2005 may be

set aside and quashed.

52) For that, due to negligence and lapse on the part of the Authority
concernod the Applicant cannot be hild responsible for not giving his
choice posting in time. As such there in no justification in denying the
said benefit to the Applicant and denial has resulted in violation of

“Articles 14,16 & 21. of -the Constitution of India in as much other

similarly situated employee have been granted the said benefit. Hence
the Impugned Office Order dated 13-05-2005 may be set aside and
quashed.

53) For that, the Applicant cannot be suffered for the fault of the
Authority concerncd. Henee the Impugned Officc Order dated 13-05-
2005 may be set aside and quashed. '

54) For that, the Respondents have violated their own provisions i.e.
CP.WDMANNUAL Volumel regarding Transfer of Assistant
Engineer who are going to be retired within 2 (two) years. Hence the
Impugned Office Order dated 13-05-2005 may be set aside and quashed.

55) For that, the C.P.W.D.MANNUAL Volume-I clearly stated that
Assistant Engineers who are due to be retire within 2 (two) ycars arc not
ordinarily disturbed from their existing station of posting unless they
themselves want a change near their home town. Hence the Impugned

-Officc Crder dated 13-05-2005 may be sct aside and quashed.
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5.6) For that, it is settled proportion of law that when same principles

- have been laid down in other similarly situated persons then the-same

principle should be granted to the other persons also. Hence the
Impugned Office Order dated 13-05-2005 may be set aside and quashed.

5.7) For that, the Applicant having been denied the said benefit of
choicc' posting without any rcasonablc cxcuscs and also without
affording any opportunity on being heard. As such there is clear violation
of the principles of natural justice accordingly proper reliefs are required

to be granted to the Applicant. Hence the Impugned Officc Order dated.

13-05-2005 may be set aside and quashed.

5.8) For that in any view of the matter the action of the Respondents

ar¢ hot sustainable in the cyc of law.

The Applicant crave leave of this Hon’ble Tribunal to advance
furthor grounds at the time of hearing of instant application.

DETAILS OF REMEDIES EXHAUSTED:

That there is no other alternative and efficacious and remedy
available-to -the Applicant cxcept the invoking the jurisdiction of this
Hon’ble Tribunal under Section 19 of the Administrative Tribunal Act,

1985.

MATTERS NOT PREVIOUSLY FILED OR PENDING IN ANY

OTHER COURT:

That the Applicant further declares that he has not filed any
application, writ petition or suit in rcspect of the subjoct matter of the

instant application before any other court, authority, nor any such

application, writ petition of suit is pending before any of them.

RELIEF SOUGHT FOR: |
Under the facts and circumstances

stated above the Applicant most

respoctfully prayed that Your Lordship

may be pleased to admit this application,
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10)
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12)

8.1)

8.2)

8.3)

call for the reoords: of the case, issue

notices to-the Réspondents as to why the

relief and relieves sought for the Applicant

may not be granted and after hearing the -
‘partics may bc pleased to dircet the™

Respondents to give the following relieves.

That the Hon’ble Tribunal may be pleased to set aside and
quashed the Impugned Office Otder No:21(601)/SE(Co-
ordn.)/ER/CPWD/KOL/2005/374  Dated  13-05-2005
issued by the Respondent No.5 iri case of the Applicant

and also may be plcascd to dircet the Respondents to give

the choice place of posting to the Applicant near his home
town i.e. Doomdooma, Assam or if not possible he may
not be disturbed ﬁom'hiS’preseht'pigcé‘df*pos&ng at Tura,
(Meghalaya). - '

To Pass any other relief or relieves to which the Applicant

may be entitled and as may be deem fit and proper by the

Hon’ble Tribunal.
To pay the cost of the application.

INTERIM ORDER PRAYED:

 The Applicant most respectfully prayed before your Lordships -
that  the

Impugned  Office  Order  No.21(601)/SE(Co-

ordn JER/CPWD/KOL/2005/374 Dated 13-05-2005 issued by the

Respondent No.S regarding transfer of the Applicant to Guwahati may .

be stayed till disposal of this Original Application.

Application is filed through Advocate.
Particulars of LD.O::

[PO.No. = 2006 ~160980

Date of Issue  :- 24~ SP" %) @

Issucd from -

| G PO,
Payable at - *
6 ”n csThah T,

LIST OF ENCLOSURES: |

As stated above. -

Verification . . . . . .
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VERIFICATION

I, Shri Tapan Kumar Deori, son of Late Bagaram Deori, aged
about 58 years, Assistant Engineer, Tura Central Sub-Division-II, Central
Public Works Department, Tura, P.O.-Tura, Meghalaya do hereby
solemply verify that the statements made in paragraph nos. (- \)- Qe ¢,
@7, 08,640, &1o ~ are true to my knowledge, those made in
paragraphnos. ¢.5 (. ... are being matters of records
are true to my :fo.zr/niui\r; :i(eniéd there from whichblelbn:ieve to be true and
those made in paragraph 5 are true to my legal advice and rests are my
humble submissions before this Hon’ble Tribunal. I have not suppressed any
material facts.
| And 1 sign this verification on this the 264y of “los. 2005
at Guwahati. N

By

e

4

\
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GOVERNMENT OF INDIA
CENTRAL PUBLIC WORKS DEPARTMENT-
OFFICE OF THE SUPERINTENDING ENGINEER, COORDINATION CIRCLE(ER)
‘ 17™ FLOOR, 2"° MSO BUILDING, NIZAM PALACE,
234/4 ,AJ.C. BOSE ROAD, KOLKATA — 700 020.

TEL: (033) 22147-7416. FAX NO. (033) 2281-3103. E-MAlle scco_o cpwd@(‘('.(‘lllﬁnnll.cr.ms

- { W
Mo, 24(7)/5E(Co-ordn. )/ ER/CPWD/CAL/2005/ [ G | pate: | g/ 0 I.{ 41N

QFFICE MEMQOQRANDUM

Subjeclt: Posting/Transfers in the grade of Asslt. Engineers (Civil/Elec.) of
' Eastern Region-z-o=Circulation of Longest Stayee list for the year

Transler in different grades become necessary in order to fill up vacancies caused on
. account of promotions, retirernents, sanclion of new posts elc. and also on account of
K rotational transfer after completion of normal tenure. In order to avoid dislocalion of the
/education of children, it is desirable to issue transfer orders in the beginning of the academic
- /,,/,;rzssion as far as possible. The same, however, may not always be possible, asvacancics
y§-£oming in belween have o be filled up as per exigencies of work.

rﬂﬂ— a , :
bt ,l ,‘7%. Alist of longest stayee Asstt. Engineers (C & E) at Baslern Region has been prepaicd
ff g and s enclosed for wide circulation, Objections, i any, Lo the 1eadiness list are also invited
which may be senk o this office Urough proper channel 50 as Lo 1each by 15.03.2005
posttively,  ‘the Agslt, Engineers . iy note thit depending  upon thel turn and e

; L requirement, they may be bansfened fom their present place of posting any time dming
Q . the year. . . |

-

choice, the concerned Assll. Engineers may give a choice of minimum 3 (lhree) slations
o which may be sent o his Office through proper channel so as 1o reach latest by 15.03.2005.
A ',;‘;'S”Whiie indicating their choice of stations, the Asstt. Enginecrs shall also positively
indicate their date of birth, dale of joining/ getting promotion in CPWD as Asstt.
Engineer and their posting details for the last 10 years with special cmphasis to
the tenure if any, spent in the North Eastemn Ilz.:gion. IUis clarified that whereas
| allempts shall be made lo adjust the AsslL. Engincer Lo one of the place of his choice (if
; given), no commitment in this regard can be made as transfer of a AsstL. Engineer
A -~ Lo a station _depcnds upon many other factors including exigencics of worl.,

le. if/v), In-order o give a chance to a Asstl. Engineer for selecting a place of posting of his

S The confiomation that The aeadiness ot hies Deen nolad by all conceaned  Anlt,
Coginects and st no At Lnginear seanar ta e oe gieon in tie il haes heon left oo,
may  kindly  ba conveyed 1o thic olfico by 107,200

poniliveby, Hoowaill hoeo thie
cesponsibility ol fhe conteaollivieg O fice

Porcarares That sach fntoroation 1s gong 1o



this Office by 15.03.05. In casc of non-receipt of such confirmation from them it
shall be presumed that tllc needflul Ims already been - done by the controlling

cofficer.

4. 1Itis pos ssible What the name of a longest slayee Assll. Engineer at a parlicular stalion-who
may be covered by the dales indicated in the Readiness list for that station might have been
lelt out inadvertently.” Such a Asstt. Engineer may bring the omission Lo the notice of his
Office immediately, take his name as included in the readiness list and send his choice, if any,
of 3 stations of his liking where he would prefer to be lransferred. 1t is further made clear
i cane ha nine of o Asslt, Englneer has been Inadve tlently lelt out, such o Asall, Engineer ‘
can also be transferred according to his turn during the course of the year as and when the
mislake is detected and the Asslt. Engineer congerned will have no grouse on Lhis account.

IZnclosed 1 As above.

(C.S.MITAL)
SUPERINTENDING ENGINEER
CO-ORDINATION CIRCLE (ER).

To ‘

All Chiel Engineers, Superintending Engineers, Superintending Engineers (P&A) &
Executive engineers (Civil & Electrical), CPW D., under Eastern Zone-I & II

including Valuation Cell,. Jncome Tax Departinent, "IBD (Construction), - 183
(Maintenance) Zone & NE ZoneX 1411 7

Copy for information te:

1. EC-III Seclion, O/o Director General (Works),CPWD,Nirman Bhawan, N/ Delhi-11.
2. Additional Director General, Eastern Region, C.P.W.D., Kolkala.
3. Zonal Secretary, CPWD Engineers’ Assoclation , Easlern Zone, Kolkata.

Enclosed: One List.

. Engineer Assistant lo Superinlending Engineer,
S Co-Ordinalion Circle (ER). CPWD, Kolkala.

s Ten,

|
i



LONGEST SIAYEE LIST FQ!L,/,\.S.S;!ZJ.L-‘_E_N.G_I.N_EEB,LCl.\(_l_.L)
1. Longest Stayee List of AssLt. Engincers (Civil)under CE/EZ-1 (IPosted in
‘Kolkkata and due for Transferto outside KKolkata).

s, |TTTNAME T CPRESENT OFFLCE™|™ TDATE FROM

NO.. | SHRI/SMT 8 | - H.Q. WHICIHH POSTED
D.0.B, ’ CONTINUOUSLY

. IN PRESENT

L SIATION ]

...........

CREMARKS T

1. B.Giswas, | AE, CCD-Tii/ Kolkata | 98.67 2000 Ficid
o .12.04.49

2. AK.Mukherjee, | AE(R), SE(PY/EZT | 08.08.2006 " Planning
30.08.19 Kolkata ‘ '

L2

S.K.Dey, AE, CCD-I/Kolkata | 07.63.5001 Field
01,05.50 3

2. Longest stayee list of Asstt.Engineers(Civil) under CE/EZ-1(posted
... outside Kollata and dueé for transfer)

| Sk. NAME | PRESENT OFFICE | BATE FitGM ™™ T REMARKS T

MQ. SHRI/SMT & H.Q. WHICH POSTEL
D.0.1, CONTINUOUSLY
: IN PRESENT

N . . STATION

3. Lonyest Stayee List of Asstt, Engincers (Civil) under CE/EZ-II (posted
outside I(olkata except IBBZ,IBBR & NEZ)

SL, NAME . | PRESENT OFFICE DATE FRoM ™~ ]

NO. SHRI/SMT & X 1.Q. WHICH POSTED
D.0.B. o COMNTINUOUSLY
IN PRESENT

1 PIKNath; AE,BCO-1/ 28.05.93
22.08.48 Bhubaneswar

Val.Cell, 1t beptt,
BUSR(M): 19.11.03
e BCDL RGBSR

. 03.01,99 Fictd

2. Sanjay KLHH&,H",M /\l,l)h)/l)h;nl)dcl ;

Rajesh Tomar, AEPCD-1/ Patna | g g0 T el T
R.N.Singh, N, BCID-1/ 7/()!0 LT -Mf‘ﬁww'wf:iél(J
05.02.66 Bhubancswar

(&8

4

CREMARKS T

) “Fréhi'28.0'513)'3""13031',"
BRSR(I),01.01.98
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4 Longest Stayee List of AsstL. Enyi
oulside Kolleata inl i Zona)

ST AT

NO. SHRI/EMT &
.01,

1. PanIf M oy o
07.09.67

) m....l) e ,w(p et

3. .>ud|p
Challacharae,
12,1166

41, /\mocl I<U| mu

o 16.10.69

‘5, Py UHL‘H’JU

Mishr d,

[l ~

PRESENT OFFLCE]
HQ

[ S( D/ ‘)III(J Il' -
_ }IQ Jalpaiguii

v

AEQ), ¢/

_Coochbehar

A

5. Longest Stayee List of Asstt, ngincers(Civil)under
~ (Posted outside Kollata in IBER MaintZone)

. . l I -
i l!l k'}'

NO. SHRL/EMT &
02.0.0,

TR Banman
21.08.49

ERTD \\le N | l"l'

LM Chovidhury |

[,

4. |7 M. K. '\u‘/
U N (A .‘.‘/..,q‘
,‘ [\4 l\ JI‘ th

6. SK. P(n\,(huw- -
Ay,
R SR S8 B 0 S
V. G e deralnty
LTI S DTy ) ’ l L /J DRI
l ity ‘H‘ 'n’.ﬂ

LIS
{!'-\|~~ (\Jl ‘.J

M.

SRy

/\L(l) SE: (l’h/\)
Siliguni

/.\!:':.('i.{),}'jf?;l‘l/ Sitiguei

/\[ l(l” y “‘ .

AR, L
Cuerhampor

Dl
‘IO \J"‘L‘”
TAE BLME / Beluighat

...../.\l..".'. b Ll e

LI ey
Ay ”’f G ,nmlmls,

[ TAEBUCH Buniadpor

"/'iL BLCD-1/ Balurghat |07 0405

AE(P),MCE Maida T

meers (Civilunder CE/INBZ (Posted

DATE FROM
WHICH POSTED
CONTINUOUSLY
IN PRESENT

neEMARKS T

srarion e

23.01.01

23.04.03

2604037

- Ficd

g

Plunrung

L

Planning

VIHICH POSTED

CONTINUOUSLY

INPRESENT
_STATION

210005 "

06.06.07

102,007

17000377

G IBBRMO; gnciate |77 G Tl

- til'),l.)'.l;il.-'l. e e

B IO R

BRTE FiOM

26,0003 7

 CE/IBBR(MZ)

I mn l('

SR/ Siliguicr),
230002 S0P/
siliguri(y
Pliviing

- .I:.iem e

Plannirg

e
T

llnl:l e

R e

o G605




.+ Longest Stayee List of AssLt. £q

-5 -

IS~

outside Kollkcata in NEZ)

gineers(Civil)under CE/NEZ (Posted

"""" SL|TTTTNAMETTTT CPRESENT OFFICE/ | DATE FROM Rematrks
NO. | SHRI/SMT & H.Q. WHICH POSTED ’
D.O.B. CONTINUOQUSLY
IN PRESENT
STATION :
1. Bipul Saikia, AE, NAAPD/ 25.08.88 From 25.08.88 GCD/
01.03.53 Guwahati Guwahati(F);26.08.96
ACC-1/Guwahali(P);
30.08.00 NAAPD/
e e Guvinhall(r)
2. méi<ﬁ6§f”““"“Aéfgéb/Sﬂchm; 30.06.49 From 30.06.89 <COJ
15.04.52 Silchar(I*): 10.06.97
SCC/Silchar (1%);
01.08.03 sCuy/
S R S . Silchar(F) _
3. R.C.Das, AE, MGCD/ Shlllong 17.07.91 “From 17.07. 91 MGCD/
01.12.66 Shillong as JE(F);
12.04.01 SE(P)NEZ/
Shilling as AE(P);
07.05.04 MGCDY/
. - . oo | Shillong(F)
4. S.C.Ghosh, ALE(P).AAWD, 17.06.95 From 17.06.95 SSwW/
©01.01.47 Guwahali : NEZ,Shillong(P);
12.05.98 ACC-1/
Guwashali(): 20.10.90
- e | MWD Guwahati(P)
5, D.Das, 08.12.97 rl()m 08.1

01.03.54

_[.bhunia,02.04. A9

DNMwm

AE, MGCDY Shiliong ™|

2.97 SCSDh-
H/Shillong(r);
LEEOS 119G/

_ohilong(r)

| AE(P),SCE Silchar |

0‘7 10.98

Planning

L

7. AK. /\chauec /-\E(I'J),'I‘CD/ Agailala 19.02.01 Planning
17.03.48 | .° R e
8. | D.K. Choudhury | AE(P), SE(P)/NEZ, 01.06.02 Planning
20.04.46 L Shillongﬁ______ —— e
9, T.K.Deory, AE, GCD/ Guwahati 16.10.02 Field '
01.09.47 HQ:Tura e ) )
10. N.G.Sharma, AE(P), ACC-1I] 11.12.02 Planning 7"
01.01.51 Guwahati | .
11. S.K.Dulta, AE, PD-11/ Guwahali 12.12.02 Ficld -
———— " — [ )8 ()6 48 [ . P . .
12, P K B ua, /\l'?, A/.\Wl')/‘i-:ll,lv.\}i'lillli.i 24, 2. Liolg — 777
i3 A, .‘L.,\mm(l NEACD/ Azl 01.00.03 T T
——— et — f— Ol l() /l/ R [T O SO — .
L Nandan Dhar NE(P),ACC-11/ 25.01.03 T hlanning T
\J 06.08.60 Guwat'lag_i____.__ e J
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TS Rjay amar, | TTAETZED  Tezpur | TT30.04.03 0 Field %
07.07.68 | oo R IS - \
16. ‘ANLSIngh, AE N/\/\PD/ Guwahau 12.05.03 Field ?{‘_

17.10.71 - ,
7. Longest Stayee List of Asstt. Engincers (Civil)due for internal shifting
9

from Site to Planning, Planning Lo Site & Site to Site at Kolkata under
CE/EZ-T .

il NAMI l’lli GENT OF l J(l DNTE FROM Jlsimarles
NO. SHRI/SMT 8 ° WIHILCH POSTED
D.0.B CONTINUOQUSLY
IN PRESENT
......................... e STNATION e e e e
L. M.C.Guha Roy, | AE, CCD-1/ Kolkata 18.09.00 it leld
01.10.47 | . 3
2. AN, Laliri, KCD-111/ Kolkata 24.04.01 Field
25.09.47 I

~ 8. Longest Stayee list of Asstt. Engincer (Civil) duc for internal shifting
from Site to Planning, Planning to Site & Site to Site outside iKollkata
under CE/EZ-1 8 CE/EZ-II(Except IBB & NEZ)

g R R
NO. | SHRI/SMT &
D.0.1.
LT PeMohany, |
LOLA047 0 L

N,

(o?)

1

#(2)|Gew) o

[

TPRESENT OFFICE

AR BCO-1)
Bhubaneswar

Gorl-of /s

Q{WD

) ClwWo,

ey S
o

(’ L . n /'/ (f(~‘ :h)l,?\/,. ‘

s

‘ 1T Goe u/u) ANE /Y[z‘ﬁ%})/(‘? lZ)‘D/"

Nt ; Q

\§ N

TOATE FROM

CONTINUOUSLY
IN PRESENT

02.07.97

-

WHICH POSTED

Ssinnon

o0 gt gme  memr st i b e mameirs s ome

Remarks

' l'it‘:i(i o

e
~ /
v e
Vg

( C.S.MITAL )

Superintending Engincer !
Coordination Circle (ER) !
C.P.W.D., Kollkata-20

e e {\‘)'.,@‘—f’ > L) 9 N2

Sty

- - / -
4".[—7"'.’2’7 A /f/ 1

unr fulival ”

Yareldl Hita
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The uuponntr\ndmg enginoor
Coordination Circle (ER),

Central Public Works Department,
Nizam Palace,
Kolkata -- 700 020

[Through Proper Channel]

Sub: Pogtmg/Tmrmrm in the grade of Assistant en. ginaers (CivilElactical) of
Lastorn Region - L,nculatton of Longest Stayee list for thr year 2000-06,

ol Your O ML Mo 21(7)/8E(Co-orcln)/ER/CF'—“VVD/C/\L/I.’OOSM5'1 o
18.02.2005.

With reference to your above cited O M. on the subiect it iz prayc ! that |

X

3

may Kindly be allowed ‘o retain my posting at Tura (Meghalaya) as Ausisten
tngineer, Tura Central Sub Division, CPWD, Tura uncier Guwahati “ontal

SRR A ERTWEY /( ,’

Division, CP\/\/D Guwahati -21 for one more financial yeari.e, 200505

+
L

f)

Further, it is stated that in caso the retention at Tura as prayed o above
5 not possible, my nos| ting may ke considerod fur Doom Deome (hocans. o '“wh

Vol o k.

Gonearest to my horse tevn,

Submitted for favour of your consideration please

Yours faithfully.

Date: 23-03-2005 | @»J c,}
\T K. De

Ausistant t._ngmcu
Tura Contral Soly Divieion
CPWD, Tura
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Government of India
Central Public Works Department
N0.8(3)/ACC-I/E/(¥% Dated,Guwahati,the §T¢ 06—

To

The Superintending Engineer,
Co-ordination Circle(lR),
CPWD,Nizan Place,
Kolkata-700 020,

Subjecti- Posting/Transfers in the grade of ALs(Civil/Eleet.) of ELR,
- Circulation of fongest stayee list for the year 2005-06

Ref:- Your O.M.No.21(7)/SE(Co-ordn. ) ER/CP WD/CAL/2005/151 DT.18-2-2005

A self  explanatory representation  dated 23-3-05  reccived  from o Shr

T.K.Deory,Assistnt - Engincer attached to Tura Central  Sub-Division,CPWD. Tura under

Guwahati Cenurl Division who is secking his retention under Tura Central Sub-Division up to
the completion of financial year 2005-06 , is sent herewith for consideration .

Exceutive Engineer(Admn)
'\ Assiim (‘.'('Inlml Circle-l
)

inclo:- Representation = 1 No,

L7CPWH. Guwahati-21,

Copy to:-

The Exeeutive EBngineer,Guwahati Central Division. CPWD.Guwahati=21 warto hus
letter No.8(1)/GCD/05/915 dated 29-3-2005.

Lo ‘/

/
!
(

,"5' . / . /
AN

o

(@ k L Exceutive Engingcr(/\dmn) _

’
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jy o ‘ - GOVERNMENT OF IMNDIA
: ) g’ )' CENTRAL PUBLIC WORKS DEPARTMENT
_ f - OFFICE O THE SUPERINTENDING ENGINEER
/ COORDINATION CIRCLE (ER),
¥ ‘ 2"® Mso BUILDING, NIZAM PALACE, 17" FLOOR,

234/4 ADC.BOSE ROAD, HOLKATA - 20.
g” ‘ TEL: (033) 2207 7416, £AX NO, (033) 22013103,

N0.21(G01 )/SF(C.n-ordn.)/ER/C-PWD/KOL/?.OOS/ 4 74 X Dated: / / !/05"'"

| AR A\
3

7 OFFICE OR RER NQZ_ﬁQE 2005/SE(CQ-0 RD)ER

ADG(ER), C.P.W.D., Kolkata i Pleased to decide transfer/posting of following Assistant
Engineers(Civil) In public Interest with Immediate effect, )
Sl.No, Name of AE(C) | From To : Vice Sl.no.
L_8hrt/ S, _ ...8hil/Smt,
; 1, M.N.Ray BER Clrcle/Kol Sub-Oly. 11 under Ex.vacancy
| _ . . KCO-1V/Kol ©
‘ 2, Dipankar Barual) SE(P)/NEZ,5hillong Sub-Div.ll under | | D.K.Mondal retd.
f KCD-VI/Kol : o .
K b “NERfK ol K(.E-I/Kolw.a..‘_w.‘ -Myan-Dey~ Rﬁ@fs
4, P.K.Nath BCO-¥/Bhubancswar BCD-)/Bhubaneswar | Retention upto 3/06
; 5. ["Anjan Kumar De KCCIkol - T T SR DY under '0.C.Shah retd.
S : : KCO-vigkol -~ | L
d S.K.Dey KCD-I/Kof KCO-I/Kol | Retention upio 3706
7. T .M.KRoy MCMC/Berhampur Sub-DIv.II under Ex.vacancy 7
— : cooome | KCO-M QL
8. AKMuklivjec SE(P&A)EZ-1/Kol BCO-I/Barasat  AdMallick under order of
' HQ:Uarasat: lransfer
S [ AG.Pal SE(PEA)EZ-1/Kol Sub-Div.V under R.Das Gupla reld.
e L KCD-L/kal o
. 10. T.K.Chakraborty SCMO/Siichar AE(P), KCD-11/Kol Lxvacancy
Jo i _{ HQ:Demagi : _—
j 11, M.K.Ray SE(PEA)IBBR/STligu KCSD/KOl under KCD- EXvOCUnCy, Shilld 1o
Vil/Kol K'tigur
! 12, | B.Blswag KCO-111/K0) AL(P),KCC-111/Kal Ex.vacancy
H . . H
13, T Sudip Ohaltacharjee | MCG/Malda | Gibibiv under | Exvaciiicy
: e [T . ‘ KCO-V1/IGal, » —_—
{4, Dilip Kumar Blswas BLCD-1/Balurghat AE, Val.Cell Kol Exvacancy
15, FK.Chandra KCMD/K'nagar AE, RTY/Kol " M.K.Bhadra retd.
‘ HQ:Maslandpu_r__ . :
16. Amod Kumar BUCD/Buniadpur SE(P)LZ-Li/Patna - Ex.vacancy
17. B.C.Barman SE(P&A)IBBR/Sillguri AE(),CBCD-1/ " | P.Misra 25
S | Coochibehar: _
18. Prantik Roy SCD/IDDZ,SIligu'r'i AE(P), BFR Clreley Kol M.N.Ray - 1
HQ:Jalpalgur - . .
- 19. Sanfay Kumar DCD/Dhanbay AE(P),MCC/IBB?, Sudip Bhallachar jue 13
' | HQ:llazaribag | pmglgn
20, SRay Chowdhury DCLMOY Dalurghat SE(PLA)/IABR, M.K. oy /
HQ:Gangarampur . | Siiquil - —_ S




‘f 0% 13:03 FROM:SE  cORMY  ER

071-T3-2091 3187

10

103612654399

PAGIEZ: 02

L. The Officers placed under orders of posting/transfer should lnedlataly progend to thelr (e
places and senq two coples cochy of TR-1 form wi
EC-III section to DG(W) and also to thix Office glving refor
under whomn they are Worklig) shoukd ensure that the corx

withaut waiting tor i substitules,

th their names in captaetiers to the Section

ence to these orders. The Offlcur

ormed Officers nre relioved immedlately
X . A

25 THKRal SCC/Silchar Sub-Div.ilunder | Lonit Sommal 7
S AMWD/Guwahal|
T M e | HOMolanpi]
22.\//’LmutSunomm! Sub-DIv,II under SCC/Silchar M.K.Pal 21
| MWD/Guwahat! j
n |-HQ:Mohanbart ‘
23, M.K.Singh IHl‘iRMD/Aganala_ | PCD-11/Patnag Ex.vacancy
N | HQ: Sabroom . HQ:Kishangany
24, R.N.Singh | BCD-I/Bhubaneswar BCO-I/Bhubaneswar Retention upto 3/06
- o - HQ:Puri : HQ:Pun . . : .
25, Purnandy Mish CBCD-I/Couchbehor BCID-II/B[]upant_:sVIQr AK.Senl retd,
26 Ajay Kumar T2CO/Tezpur PCO-11/Patna " H.P.Kusum retd.
a7 | Nandan Bhar A('ZC-'U/Guwm_um‘ Pua_ll/G‘L’i'wnI,mll RIS — TR
A S K bulia FD-11/Guwahall ACCTi/Guwahati Nandan Dhar 27
2% | D.N.Majherbhuiya | sCEsidar MGCD/Shillopg R.CDas a0
. i -
30. R.C.Das MGCD/Sthpng Sub-DV.TT upder .- T.K.Chakraborty 10
SCMD/Slichar
i . HQ:Dhimag i ; ]
31 1 N.G.Sharma ACC-H/GuWuh'vuL'I GCO/Guwahsl T.K.Deori 32
N e | VQTura .
32. \A/r.K'.Deoxy GCL/Guwahatl- ACC-11/Guwaahl N.G.Sharma 3
S HQ:Tura . . -
33. \/'I.R.J-'aLu' AAWD/Guwahat 5ub-DIv.IL under Ex.vacancy
_ . HQ:Doom Dooma KCD/Khatkhat) . ——
34, AN.Singh NAAPD/ Guwahali KCO-Vii/Kal @ DL Dey retd.
RN S e B HQ:Dundum. | T T -
a5, /"J-‘.K.l.\numh ANWLGuwahat L1 Pesepur, Ajay Kinnar 20
e HQidothat - |-
36. | Laxman Murmu MCD-TI/Malda DCO/Dhanbad Sanjay Kumar 19
N L JiQ:Hazaribagh —
37. LA Majumder ACD/Alzwal SCO/Slichar S.K.Roy 38
36 I SKiwy SCO/Siichar ACD/Alzal — 1.A.Majumder 37
39, P.K.Mohanti BCO-I1/Bhubaneswar BCC/_Bhuban&swar Ex.vacarncy
0. | 'Sunil Kumar ACCD/Guwahatl™ [ Val, CeilfRandi G.S.DIR(IR transier)
1. Blswajeet Das NLD/Koi "KCSD-IV under KCD- Ex.vacancy. Shifted from
VLI/Kol ' Dhulian from KCD-VII/Kol
42, S.C.Ghosh AWLY Guwahati AWD/Guwaliall ‘Retention upta 3/06
. Note: $1.N0.10 wilf not admissivle for TA/DA Joining tne eje,

spective
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2, They should sand a cetficate for having v ltten Uielr stlf=nppaisal nod the CRG in respoed af Hhe
officers under them in the presciibed fonn vide Fara 3 of DG (w)'s OM No. 15/5/79-CIR Celt dated 16-6-

90.
i

3 Interms of DE(W)'s Q.M. No. 26/ 16/(10)/99-EC-1UT dated 15-7-99 in case the ALS on transfer are

nat rellaved they will automatically stand relieved ot the end of the month immediately following the
month of Jasiw uf transfor e dery aind will not ba eligiliby W dioby pay and alliwances (o thelr pronent
officon thorenfter unless thalr teansfer orders are cancelledfinedifed o further inatruction given from

ADG(LIL), CPWD, Kotknta/AXG(50E), !

4. The practica of not nceepting tin folalig report of offlcors white they subimit tha sama on their
tannlen (o the cuinannaed ofoger and direxaing e concened ofileer to report back Lo thin oftlea sihoilg
be avolded. Henceforth ail the CEy/SE5/ELy ara requested to apcept ihe Joining report of the officer
concarnnd whu on thel teanaler subint Uialr Jolning report te e, If nomething they want Lo pay,
hey may taka up the mattet faler an with ADG(ER), CPWD, Kalkata,

t

] ' /
! (C.5.MITAL)
SUPERINTENDING ENGINEER

CO-DRDINATION CIRCLE (ER).
i CP.W.D., KOLKATA.

¢
'

Copy Loz . ‘
1. DGW, Ninman Bhawan, New Dellid, :
2. ADG (GR), Nizam Palaon, Kotkata - 20. .
3. - CE/EZ-1,EZ 11,NLZ,1BBZ, IDRR(MZ), Cr(E)LR, -
4. The Concemed Supeintending Engineer {Qvil) of C.P.W.D., Castern Region and

1BBZ & 1BBR(MZ), ‘
5. The concemed Executive Engloeer (Civil), of .1 W.D Eastern Region.
O " Perseny Comeapied (Wirough thel cantialing Office),
7. The Secretary, CPWD Englneery’ Assudatiun, Kolkata.

SUPERINTENDING ENGINEER
CO-ORDINATION CIRCLE (ER).

¢




R e
L - A NINELURN - E‘ ,

R

. i, a
. - \';,W"V'ﬁ’.
' Sl

_Jm‘m m‘; cL

Do OEWQIM iED fmﬁw aom T
"'CPWD |

oy
MANUAL

» VOLUME S

(WEW’%‘ wm‘:ﬂ /US| aﬁt %m%w %rfa) S
(Stqﬂ“ Esmbhshment Orgamsatmn and Ofﬁce Procedurc)

L1992 demew .
' 1992 Ldition




e
— T —

2. All transfers should be carefully planned within
reasonable space of time. To avoid dislocation  of
work, a large number of officials of one oflice are not
transferred out simultancously. As far as possible the
transfers should: take effect after the end of the finan-
cial year/academic year. Transfers during the rest of
the year should be ordered only to the extent it is
absolutely nccessary from administrative point of view
and on ‘account of transfer/closure /opening  of the
Divisions/Sub-Divisions nnd x"clircn‘lcnL/dculh/rcsig-
nation of Oficers.

3. With the above in view the transfer rules have
been preseribed for different categovies of officers and
staft of the Department, The salient features of these

rules as applicable to various categories of officials in
dilferent regions are given below, S

Gazetled Engineering Services

4. Transfers and posting of Chief Engineers

are

ordered by the Ministry of Urban Devclopment ac-
cording to requirements of the administration.

5. Superintending Enginecrs arec  considered for

transfer after they have completed 3-4 years at one

station. The transfer
Engineers
Works,

and posting of - Superintending
are ordered by the Director  General of

6. The (ransfer of Exceulive
ordered by the Director
ol Assistant Execulive
Lngincers,
an internal

Cngincers  also iy
Genernl of Works and that
Tingineers  ang Assistunt
by Dircctor of Administration by virtue of
delegation of powers on the basis of the
recommendation of {he Posting/Transfer Committec,
The constitution of such committee is given at the end
of this section. A tenure of 3-4 years is normally ob.
served. The transfer of Assistant Engineers within the
Zone may however be ordered by the Chief Engineers
of respective Zone provided the transfer does not
involve - charige of station. The transfer of Assistant
Directors of Horticulture within Delhi will be ordered
by the Director of Horticulture, Inter-station  frans-
fers of Assistant Director of Horticulture and  trang.

fers of Dy. Dircctor of Horticulture shall be ordered

by DG(W).

7. While deciding the transfers, several faclors, viz.
Transfer Rules, Hard area posting Zonal re-
policy of the Department,

Tenure
quircments, Deputation

— 437
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judicious balance between the nceds of.lhc Dcparl-
ment and personal difliculties of the individual officers
clc. are taken into account. The normal tenure of stay
of the oflicers at a particular station is 34 ycars (ex-
cept in difficult areas where it is 3 years). This period
may be increased by the Director General of Works
in. éxccpliona] cases, in the exigencies of public ser-
vice, The transfers after completion of  (enure arc
considered in the light of the following:—

(1) In the case of Assistant Pngineers the tenure
- of stay in Delhi can bc extended up to 6

years.
(b) In case of Deputy  Dircctors and  Assistant
Directors  in Horticulture  Directorate,  the

transfers will be made from Divisions/Sub-
Divisions to  Divisions/Sub-Divisions basis in
rotation in Delhi.

(c) The normal tenure in hard areas is three years.
However in accordance with the G.ILM.F. O.M.
No. 20014/3/83 E. 1V dated 14-12-83 (as
amended from time to time) the tenure in
North-Easlern region shall be 2 years for offi-
cers with more than 10 vears service and 3
years for those with less than 10 years service.
These instructions cover the states of Assam,
Meghulnyu, M\nnlpm" Nagalnmd,  Arvunnchal
Pradesh and 'ripura and the Union ‘Territories
of  Mizoram and Andaman. The tenure  in
LB, Zone will be (wo yenrs and choice post-
ing will be given to the officers on completion
of tenure posting.

(d) The transfer of an officer from onc post to
another within the same station, whether on
promotion or otherwise, shall not have the
cffect of debarring  the application of  the
tenure transfer rule.

(¢) Where an Officer is transferred from a sta-

tion after having remained  there for o period
of four or more years, he shall not again be
transferred to the same station except affer the
fapse of u period of not lesy than four years

from the date of hig transfer from that station,

L]
n

(N The period of leave availed of by an  Officer
Y
shall be reckoned ag duty rendered -at the
station from which he proceeded on  leave

1

4
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“(g) The p'cfiod spent on deputation in-any parti-
cular station will be treated as period of stay
at that station. o

(h) Ghaziabad and Faridabad are not rtegarded
as separate stations for tenure transfer rules
and thosc who have completed  combined
terms of four years in the Delhi = Complex
comprising of Delhi, Ghaziabad and .Farida-
bad, shadl be deemed to have compleled  tho
tenure of four years in Delhi. Manesar is
trcated as separate station for tenure transfer
rules.

V(i) The Officers in the grade of A.Es and above
and equivalent who have already completed

55 years of age are not generally posted to
hard areas. '

\/(j) The Officers' who are due to retire on superan-
- nuation within two yéars are not ordinarily
disturbed from their cxisting stztions.of post-
ing unless they themselves want a change

near their home town. "

(k) The period  spent on forcign assipnment s
’ treated as stay on the station from where he
proceeded on such assignment, '

Note: (i) and (j) will not apply when administra-
tive exigoncics muke transfer necessary,

Junior Engineer

8. The transfers of Junior Eagincers will be ordered
by the: Superintending Engineers (Co-ordination) of the
respective Regions.

9. Transfers within a Circle other than those on
tenure basis will be ordered by the Superintending
Engineers of the Circle concerned. Similarly, those
within a Division-may be ordered by ‘the Executive
Engineer concerned. Where transfers involve change
of circle at Delhi, Superintending Engineers (Coordi-
nation) should be consulted before issue of the orders.

10. The following guiding principles will be observ-
ed by the Superintending Engineers (Coordination) in

cifecting transfers of Junior Engincerd;—

(a) The normal period of  continuous stay  of
Junior Engincers shall be 5 years at all sta-
tions, unless a different period of normal stay
is specilically  prescribed by the  Dircctor
General of Works in  respect of any particu-

1 3—1 CPWD/ND/92 '
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lar arca or Division etc. The period of stay

‘may, be reduced by one year in the case of

Officers posted to hard areas.

The period of stay at a station, when period

spent on deputation or on leave at any station

beyond the usual period of stay is involved,
shall not exceed a maximum of period of 10
years. However, it shall also be ensured that

. they do not serve in any particular Divislon or

©

(¢)

() Transfers of  Junior Pogincers from  one Re-

group (viz. Planning, Maintenance or Construc-
tion) for morc than five years.

The period spent on deputation or on leave

at any particular station will be treated as a
period of stay at the station from which he
proceeded on deputation/lcave, The stay in
Nepal will be treated as stay at the station
from which the official proceeded to Nepal.

The Superintending Engincers  (Coordination)
will intimate the Circle in which any parﬁcw
lar Junior Engincer is serving, two months in
advance of the expiry ol the normal tenure
‘that the Junior Engincer concerned i3 due for
transler on n particular date. Normally  the
date lines will be adhered to cxcept for mar-

ginal adjustment’ upto one month on either
side. '

Superintending  ngineer (Coordination)  muy
effect transfers upto six months before com-
pletion of the period of normal stay at any

station, if the transfer becomes necessary due
to:

(i) opening of new Circles/Division; and

(ii) repatriation of Junior Officers from  de-
putation in large numbers. In  all other
cases, (he  permission of the Director
Gieneral of Works will be necessary for
relaxing the normal period of stay.

gion. to another may be effected with the ap-
proval of D.GAW) if the two Superintending
Engincers  (Coordination) agree to such trans-
fers.
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